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(d) The Government are convinc-
ed that there Is no need for amy fur-
ther enquiry because the report of
the Shah Nawaz Khan Committee is
conclusive,

Second Bandung Conference

*1326. Shri Marandl: Will the
Minster of External Affalrs be pleased
to state:

(a) whether 1t 15 a fact that there
18 & move to call the Second Bandung
Conference on the 10th October, 1867
in Algeria;

(b) 1f so, the reaction of Govern-
ment thereto,

(c) whetherx India will attend the
Conference;

(d) what will be the subjects for
discussion; and

(e) whether India will raise the
question of Israel's attack on UAR?

The Deputy Minister in the Minis-
iry of External Affair (Shri Surendra
Pal Bingh): (a) No, Bir, however,
a meeting of the ‘seventy-seven' deve-
loping countries 1s scheduled to be
held m Algiers from 10th October,
1967

(b) India has actively supported
the meeting of the ‘seventy-seven’
developing countries

(e) Yes, Sir

(d) The prinsipal objectives of the
meeting are to harmonise the position
of the developing countries with
regard to the maln 1ssues to be con-
sidered at the Second UN. Confer-
ence on Trade & Development to be
held in New Delhy, to outline the basic
strategies required at that Conference,
to reaffirm the unity of the ‘seventy-
seven' and to restate the firm sup-
port of the developing countries for
the fundamental objectives set out in
their Joint Declaration contained in
the Final Act of the First U. N. Con-
ference on Trade & Development held
in 1964
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(e) No Sir; the meeting wil comal-
der mainly economic matters as stated
above,

Talks with Underground Nagus

‘Will the Minister of Externa) Affalrs
be pleased to state:

(a) whether 1t 1s a fact that the
Chief Minuster of Nagaland has urged
upon the Central Government nat
to continue talks with the underground
hostile Nagas indefinitely;

{(b) whether it 158 also a fact that
he 15 opposed to making Mr Phizo
a party to the talks with the under-
ground Naga hostiles; and

(e) 1f so, Governments reaction
to his suggestion?

The Deputy Minister in the Minis-
try of External Affairs (Bhri Surendra
Pal Singh): (a) Chief Minister of
Nagaland met Mimster of External
Affaurs during his last vimt to Delln
between 5th and 10th July, 1867, It
will not be 1n the public interest to
disclose the contents of the discus
sions, which are essentwally of a con-
fidential nature

(b) and (c¢) The matter was raised
during the cowse of Supplementaries
to the Calling Attention Notice on
10th July, 1967. The House was
assured that the “Government will
not go contrary to the adwice of the
State Government of Nagaland”

UN. Talks on Buer Canal

(a) whether Government's atten-
has been drawn towards the fal-

tion
lure of the UN. talks on Suez Canal;
and



in the United Nations and elsewhere
to achieve a withdrawal as an essen-
tial step towards a satisfactory reso-
lution of the problem facing the
countries in the Middle East which
would lead, among other things, to
the opening of the Suez Canal

Personnel of Indian Embassy in
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Will the Mmster of Extiérnal
Affaire be pleased to state,

(a) whether Government have
finalised the programme of bringng
back the officials of the Indian Em-
bassy at Peking and thewr familles
to India, and

(b) if so. the details thereofr

Freodom Fighters of Gos

*1340, 8hri Jagannath Rao Jeshl:

Will the Minister of Exiermal
Affairs be pleased to refer to the
reply given to Starred Question
No 20 on the 23nd May 1867 re-
garding the release of Freedom
fighters of Goa and state

(a) the further developments and
the action taken in the matter, if
any,

(b) whether 1t 15 a fact that & viea
was refused by Portugal to the
mother of 8hr1 Mohan Ranade; and

(¢) if so, the action which Govern-
ment propose to take tp make the
same available through friemdly
countries?

The Deputy Minister in the Minis-
try of External Affairs (Sh 1 Surendra
Pal Singh): (a) to (¢) There has
not been any fresh development as
regards the release of these freedom
fighters and efforts to secure their
release through the good offices of
friendly countries are bemng cont
nued without any success so far
The Government of Portugal had
earlier refused permussion for 8hn
Ranade's mother to wisit hfm 1n
Portugal The Mexican Government,
who are looking after out interests
in Portugel, have informed us that
the Portuguese Government will now
permit the visit

Discrimination Against Emergency
Commissioned Officers

*1341, Shri Madhu Limaye:
Dr. Ram Manohar Lohia
Shri 8, M. Banerjee:
_8hri Ram Sewak Yadav:
ghri George Fernandes:
the Minister of Defence be
pleased to state 2
(a) whether Government's
tion hag been drawn to the large-
scale diserimination that exists in
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the Army agunst the Emergency
c o {b) if go, the detatls of the

(M) uf <o, the reasons for this dis
crommation®

The Minis er of Btate in the Minis-
try of Defence (8hri B B, Bhagat).
fa) and (b) No such diserimunation
exmts against Emergency Commus-
noned Officers

Except for a few courses mvolving
substantial expenditure of money or
ume, where the selection has to be
worTeilngn® Wil ey T e
plannmg BCOs are seleclted on
psr  with regular officers for
all courses In fact the position
obtains to their advantage, ECOw
have today at the most four years
=ervice to their credit and under
normal conditions even pegular
officers are required to serve in their
Regmnentsjunits for a period of five
years before they can be considered
for staff or ERE appomntments How-
ever, since August 1985, to provide
more opportumities to BCOs, the
minmum period of regimental service
has been reduced from 5 years to 2
years and BECOs posted on staff and
ERE appointments

Criteria for appointments of
Ambassadnrs

Wil the Mimster of External
Affalre be pleased to state

(a) whether Government have
sonsidered the criteria for the ap-
pointments of ambassadors in foreign
eountres and

to choose distinguished public
f84res from other walks of Lfe fm
5P%ific displomatic assignments, as
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